
207 Writttn Answtrs NOVEMBER 20; 1985 Wrlttt" A"swers 208 

being explor dl valuat d. There is, however, 
no proposal to induct a Kiev class Yes el. 

w-Item aptioned "Defence Unit 
DefenceJe 

613. SHRI BAlU BAN RIYAN : 
PROF. RAMK ISHNA MORE: 
SHRI R. P. DAS: 
DR. SUDHIR. ROY: 
SHRI C. JA GA 'REDDY: 
DR. . A. K. PATEL: 

Will the Minister of OEFE CF be 
plea ed to state: 

(a) whether attention of Government 
ha been drawn t the n w -items appearing 
in the "Statesman" of 13 September, 1985 
under th caption "0 fence unit defencte ' 
regarding certain thefts which oceurred in 
the Lucknow Division of Hindustan Aero-
nautic Limited; 

(b whether any enquirY has been 
ordered into the e thefts; and 

(c) if so, the vutcome of the enquiry? 

THE MINISTER. OF STATE IN THE 
DEPARTMENT OF DEFE CE PRO-
DUe ON AND D FE e SUPPLIES 
<SH I SUKH RAM) : (a) Ye, Sir. 

(b) and (c). A statement is giv n 
below. 

tatement 

Enquiries have revealed that mo t 
of the statem nt made in the new-
item ar either incorrect or exaggerated. 
The statement that ophi ticatcd items have 
been stolen, including a D C. generator of 
the Jaguar aircraft, has been found to be 

. without basis. Simi1 rly, the tatement as 
to the th ft of do cum nts contalOlDg 
drawing, diagram and de igns of th 
fighter aircraft's components, has been 
found incorrect. 

2. It is a fact that a hortage in the 
mall tock of gold and silver, which j held 

in th plating shop, was discovered on 11 th 
July 1985. The 10 s i estimated at Rs. 
62, 000 . The matter was reported to the 
police and is under lnv tigation . The 
Manager Pr c s Shop, was placed under 
u pensi n and d partmental action ha al 0 

b eJ) • citia ed again him' nd the Chief 

Manager who are responsible for the safe 
custody of the precious metals. Charges 
were framed and communicated to them. 
As th ir repli were found un . tisfactory, 
an Enquiry Officer ha been appointed. 

3. Apart from the shortage recently 
discovered in the stock of gold and silver 
which is being inv~stjgated as mentioned 
above, no cases of major thefts have been 
reported by HAL, Lucknow, during the 
past five years. There have been occasional 
and isolated ca e of petty theft which 
were suitably de It with. Appropri te 
remedial measures to further tighten ecu-
rity and vigilance arrangement wer taken 
to prevent uch incidents. 

[Tra"slotionJ 
Ca e Pendin with Vigilance Cell of 

Home Ministry 

614. SHRI KALI PRASAD PANDEY: 
Will the Mini ter of HOME AFFAIRS be 
pleased to tate: 

(a) number of cases pendina with the 
Vigilance Cell a on 1st November, 1985; 

(b) whether Government have taken 
any concrete action for speedy disposal of 
thes cases and jf so, the details thereof; 
and 

(c) the reasons why such a large number 
of cases are pending ? 

THE MINISTER OF HOME AFFAIRS 
~SHRI S. B. CHAVAN) : (a) 17. 

(b) Yes, Sir. The following teps have 
been taken from time to, time for speed)' 
disposal of the e ca s: 

(i) The InquirY Officers have been 
reminded to expedite the comple. 
tion of inquiries in respect of 
cases with them; 

(H) The concerned Departments have 
b en request d to expedite action 
in ca cs referred to them; 

(iii) The progress of these cases is 
discussed in D and M Meetings; 

, . 
(iv) Monthly and quarterly reviews of 

th s ea es are also made at hi$her 
level 

" 




